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1 2 3 4 5 6

17. Rajasthan 0.07 005 0.10 0.03

18. West Bengal 0.05 001 001 -
Torar (AL Inpia) 28463 25121 202.27 23496

Payment of dues to Chhattisgarh for Kharif crops

12489. DR. BHUSHAN LAL JANGDE: Will the Minister of CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a)  the quantum of residual amount on account of deductions involved for the
years 2002-03 to 2009-10 in terms of the fixed rate of final cost involved for Kharif crops
due from Central Government to the State of Chhattisgarh; and

(b)  whether the above amount would be paid to the State of Chhattisgarh?

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD
AND PUBLIC DISTRIBUTION (SHRI C.R. CHAUDHARY): (a) and (b) Based on Final
Cost Sheet (FCS) 1ssued by this Department for the Kharif Marketing Seasons (KMS)
from 2002-03 to 2009-10, the claims with proper supporting documents and justification
submitted by the State Government have been examined in details and accordingly the
admissible amount of food subsidy for those claims has been released. For the year
2009-10, no claims have been received from State Government. However, this is to
mention that release of food subsidy is a continuous process and funds to States are
released as, per Monthly Expenditure Plan (MEP)/Quarterly Expenditure Plan (QEP) and
allocated budget.

Action taken against misleading advertisements

2490, SHRIMATI VIPLOVE THAKUR: Will the Minister of CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a)  whether Government has launched a portal called GAMA (Grievance Against
Misleading Advertisements) where a consumer can lodge a complaint against misleading

advertisements;

(b)  if so, whether any complaints have been received by Government through
GAMA, as-on-date, about misleading advertisements on electronic media claiming that

the use of specific cream will turn black and dusky face skin to fair skin; and

TOriginal notice of the question was received in Hindi.



